
Ref:-

TH E GAU HATI IGH OURT ATG WAH I
(HIGH COURT OF ASSAM, NAGAI.AND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC, Wr-165/2014/10820/A

From Shri Saptarshi Garg,
Jt. Registrar (Vigtlance),
Gauhati High Court,
Guwahati.

To, Shri Debasish Bhattacharjee,
Principal Judge, Family Court,
Nalbari.

rt^

lO November, 2023.

Sub:

Sir,

with reference to the above, I am directed to inform you that you have been
allowed to avair casuar leave of three days on 10.11.2023, 14.11.2023 and
16.11.2023, alongwith station reave permission, from the evening of 09.u.2023, tiil
the mornang of L7.Lr.2oz3. The counseilor, Famiry court, Narbari, and in his absence, the
chief Judicial Magistrate, Nalbari will remain in charge of your court and office in your absence.

Yours faithfully,

Memo NO. HC. VU-1G5/2014/10821/A, dated

9U-
JT. REGISTRAR ffTGILANCE)

,1C-'t-23
Copy fonararded for information to:

v4. fhe Project Manager, Gauhati High Court.

Dated Guwahati the

Casual leave alongwith station leave permission.

Your letter No. FC. N LB/08/2 Otg I 7 33, dtd. 02.tt.2023.

N4-


